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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.477/2022
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RAJENDER GANGSARI | ..APPLICANT
~VERSUS~
STATE OFUTTARAKHAND & ORS. ...RESPONDENT
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True Copy of Communication dated 09.04.2026
received from Dehradun Smart City detailing the
progress on treating the waste.
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True Copy of the communication dated 09.04.2026
received from M/s Green Clean Waste Management
Pvt. Ltd. showing the data regarding treatment of
RDF.
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.477/2022

IN THE MATTER OF:

RAJENDER GANGSARI ..APPLICANT
~VERSUS~

STATE OF UTTARAKHAND & ORS. ...RESPONDENT

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 4 IN CONTINUATION OF ITS
AFFIDAVIT DATED 30.01.2026

|, Namami Bansal, aged about 33 years, currently posted as Municipal
Commissioner, Municipal Corporation Dehradun, do hereby solemnly affirm and
state as under:

Ta That | am the duly Authorised Person on behalf of Respondent No.4, as such
| am fully conversant with the aforementioned matter as such, | am competent
to swear the present affidavit.

2, That in compliance of the Order dated 06.11.2025 of this Hon’ble Tribunal,
the deponent had vide affidavit dated 30.01.2026 informed the status as on
29.01.2026.

3.  The present Affidavit is in continuation of the affidavit dated 30.01.2026.
4., It is reiterated that, in the affidavit dated 30.01.2026, Respondent No. 4

had apprised about the effort undertaken in remedying the legacy waste, where
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5.  The deponent, enquired with the agency on the updated status, when vide
communication dated 09.04.2026, it has been informed that it has successfully
treated 2,85,214.94 MT legacy waste, and the balance legacy waste will be
treated and disposed by 09.08.2026. The communication further details the
disposal as under:

(i) R.D.F. disposal - 67,774.26 MT

(i) Inert disposal - 30,223.64 MT

(i) C&D disposal - 1,056.74 MT
True Copy of the communication dated 09.04.2026 is enclosed herewith and
marked as Annexure R-4/1.
6. It is also brought to the notice of this Hon'ble Tribunal that the agency has
continued the treatment of legacy waste at a steady pace after the monsoons.
In furtherance thereof, the operating agency M/s Green Clean Waste
Management Pvt. Ltd. has also furnished the details of RDF produced and

disposed between the period commencing from 01.02.2026 to 08.04.2026 as

under:
Month RDF Produced (MT) RDF Disposed (MT)
February, 2026 7,237.66 3,127
March, 2026 8,019.44 10,975.54
April, 2026 1,643.57 3,562.81
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True Copy of the communication dated 09.04.2026 received from M/s Green
Clean Waste Management Pvt. Ltd. showing the data regarding treatment of RDF,
is annexed as Annexure R-4/2,

7.  That the annexures are true copies of their respective originals.

o
VERFIFICATION:

Verified at Dehradun on this 10t day of April, 2026 that the contents of the
affidavit are true and correct and nothing material has been concealed

therefrom. Annexures are the true copies of respective originals.

DEE%ﬁENT
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CIN: U38221BR2023PTC064858 " GSTIN: 10AAKCG6842K1Z1
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GREEN CLEAN WASTE MANAGEMENT PRIVATE LIMITED
g Annexure R-4/2
RANCH OFFICE: SHEESHAMBADA WASTE MANAGEMENT PLANT, SHEESHAMBADA, SELAQUI, DEHRADUN-248197,UK 5
E-MAIL: nacofdehradun@gmal! com, Mob 9473014842
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